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Tlpalmukh Dam In Manlpur 

3954. SHRI PIUS TIRKEY: Will the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the construction of Ti-
paimukh Dam in Manipurneedstobestopped 
as it falls under the most seismically sensi-
tive zones of the Trans-Asiatic Earthquake 
belt: 

(b) if not. reasons therefor; 

(c) whether it will involve submeiSion of 
big track of land; and 

(d) if so, the details thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKlA): (a) and (b). The seismic studies 
for Trpaimukh Dam site have been con-
ducted in collaboration with Central Water & 
Power Research Station, Pune. The Re-
search Station has given recommendation 
in their report for taking up suitable designs 
of the proposed dam and other civil struc-
tures and has not objected to the construc-
tion of the dam. 

(c) The Tlp8imukh Darn would involve 
submergence of about 811 square kilometres 
of land. 

(d) The details are as follows: 

(Figure in square kilometres) 

Classification Manipur. 

1. Forest 115.97 

2. Culturable land 25.51 

3. Shrubs fallows 115.15 

4. Rocry outcrops 29.91 

5. Gardens 7.02 

Total 293.56 

[ Trans/ation] 

Allowances to the Employeea of MTNL 

3955. SHAI AAJUN SINGH YNJAV: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Mahanagaf Telephone 
Nigam ltd. has not paid salaries and olher 
allowances to their employees equivalent to 

Mizoram Total 

6.89 122.86 

1.5 27.01 

6.85 122.00 

1.78 31.69 

0.41 7.43 

17.44 311.00 

those P<lid to the employees of other corpo-
ratIOn even after five years of Its Inception; 

(b) whether any committee was ap-
pointed by the Government in this regard, if 
so, when: 

(c, whether the said committee has 
submitted its report; 

(d) if so, the details thereof; and 
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(8) if not the time by which the report is 
likely 10 be submitted to the Government? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAVYA NAIDU): (a) Sir, there are 
two types of pay scales applicable to public 
Sedor Undertakings, viz. Central OA Pat-
tern (COAl and industrial DA Pattern (IDA). 
Employees of Mahanagar Telephone Ni-
gam are pmsently governed by CDA pattern 
of pay 8C81es and are being paid pay and 
allowa~ as per the recommendations of 
the 4th Central Pay commission. Almost all 
the employees of MTNL except about 50 
persons recruited from the open market, are 
on deemad deputation fmm the Department 
of Telecommunications and their pay and 
aAowances ara govomed accordingly. Group 
'0' and 'C' employes who are on deemed 
deputation from DOT have also been sanc-
tioned an adhoc amount 01 Rs. 100/- per 
moth from 1.9.90 to be adjusted towards 
dues to such employees when their terms . 
and conditions fat 8b:'<>fPtion in MTNL are 
finalised. 

(b) tv (e). No, SIL No committee was 
appo!:"ted !)y the Government lor datermln-
ang the pay and allowanr...:ls to MTNl em-
ployees However, a high level committee 
under Dr. Athreya was set up by the Govern-
ment in December. 1990 for recommending 
the most appropriate organisational struc-
ture for the management of telecommunica-
bon ~rvice!: in the country The Committee 
submitted its rflport in March 1991. The 
I'lIpOrt is und~r consideration of the Govern-
mont. 

Rural Electrlflcaton In U_ p, 

3956. SHRI SRIKANT A JENA: Will the 
Minister of POWER AND NON-CONVEN-
TIONA~. ENERG Y SOURCES Oti pleased to 
state: 

Cal the reasons lor the tardy ruralelec-

trification in Jaunpur of Uttar Pradesh; and 

(b) the target fixed for electrification 
during the next five years? 

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) IN THE MINISTRY 
OF POWER AND NON-CONVENTIONAL 
ENERGY SOURCES (SHRI KALP NATH 
RAI): (a) As reported by Uttar Pradesh State 
Electricity Board (UPSEB) in Jaunpur dis-
trict, 91 % of the inhabited villages have been 
electrified up t") January 1992. This level of 
electrification is much higher than the aver-
age level of village electrification in the State 
i.e. 74%. 

(b) The districtwlS9 targets for village 
electrification are fixed on year to year basis 
by the State Electricity Board within the 
Annual Plan allocation approved by the 
Planning Commission. 

Tourist Lodges, Hotels and Rest House 
Constructed In Bihar 

3957. SHRI SUKDEO PASWAN: 
3HRI RAM LAKHAN SINGH 

YADAV: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the number 01 tourist lodges, hotels 
and yatri-niwas constructed with central 
assistance dUring the last three years is 
Bihar along with tho locations thereof and 
thc financial assistance provided for thr 
purpose; 

(b) the numbtir of proposals of the Bihar 
Government still pending with the Joion 
Government, and 

(c) the steps the Government propose 
to take to clear the same. 

THE MINISTER OF CIVIL AVIATION 


